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ﬂ-’ShriﬁS.N. Tiwary, the counsel for the applicant.
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Héard Shri S.N. Tioéry, the learned counsel for
the applicqni. In this OA the agitation is for ahbointment
of the applicant as.EDDA for which selectigns wers made
as far back as 18.12.92. The case of the selected candidate

came up for adjudication in OA 252/93, which was quashed

by order of thisvTribunal dated 4.10.95. In this judoemsnt

a mention was mads that the present applicant in this 0A uwas
better candidate for appointment by'virtue of his having
secured highest marks {77 amongest the candidates
sponsored by the Employement Exchange. Since the selecti on
of the applicant in that 0A was quashed, the Postmaster
General ,-Ranchi through a letter dated 25.6.36 had dirscted
the Senior Suparlntendant of Post Offices, Ranchi to
initiate a fresh selection¥g§zfsthe post of EDDAsg, Kumaharia
post af?ice in fhat divisgion. The appllcant has nouw come up
that since this Tribunal had already indicated the superiori
of the candidature of this applicant,'@LFrESh selecticn
ordered by the‘PNG, Ranchi is not proper and the applicant
should be given appointment.,

2. Having heard Shri S.N. Tiwary, I # find the
contention totally irrelsvent and non-maintainable. The
cause of action ardse in December, 92 when fa¥] candidate
who had secured less marks than th&é applicant was appointe
Subsequently, in:litigation the appointment of ﬁhat particu
candidate was quashed. The Tribunal at no stage indicated
that the person who had secured higher marks in that select
-0on shﬁuld be appointed;vence the appointment of EOBPM was
quashed,f)n any case/the judoement and order pasgsed by the
Tribunal cannot be the cause of action for any further
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litigation in the matter. In view thereof, the
application fs'totalfy°time barred and non-maintainable.

The OA is dismissed at the admission stage itself.-
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